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whether they have been actually used on a
major scale, and, if so, whether their forecast
has bsen found to be correct?

SHRI BHAGWAT JHA AZAD: Sir, the
Institute has made in the first batch 5 of them
and 3 are being used by the Institute, 1 in the
Benaras Hindu University and the other has
been given to the Government of Mysore. In the
second batch the Institute proposes to make 20
of them. So far as the forecast is concerned,
these forecasts are based on scientific in-
formation and data and as far as they “.have
been experimented with, we find that they give
good information.

SHRI M. C. SHAH: What i the capacity
of these meters? Up to what depth do these
meters find out underground water resources?

SHRI BHAGWAT JHA AZAD: They can
do it up to 250 metres under favourable
conditions and give us information.

SHRI DALPAT SINGH: From which
country ar© these meters imported and how
much foreign exchange have we to pay for
them?

SHRI BHAGWAT JHA AZAD: Sir, they
are made in this country and they are 100 per
cent indigenous. The cost is about Rs. 3,000.
Only 1 per cent of the raw material which
comes to about Rs. 30 is imported from out-
side, even less than Rs. 30.

INDIAN SCHOOL OF INTERNATIONAL
STUDIES

«201. SHRI M. P. BHARGAVA: Will the
Minister of EDUCATION be Dleased to state
whether it is a fact that a student of the Indian
School of International Studies has been
asked to sever his connection with the School
on the question of submitting his thesis in
Hindi?

THE MINISTER OF STATE IN rHE
MINISTRY OF EDUCATION (SHRI
BHAGWAT JHA AZAD): No. Sir.

SHRI M. P. BHARGAVA: May J
know from the hon. Minister whether it i3 a
fact that th, gentleman in question was not
permitted to appear in the pre-thesis
examination in Hindi and was asked to leave
the Institute?

SHRI BHAGWAT JHA AZAD: Sir, this
school offers a three-year course leading to
the Ph.D. Degree. In the first year there are
certain compulsory courses. The gentleman
whom the hon. Member mentioned, Shri Ved
Pratap Vaidik, was a student in the Institute
who answered his four papers in the first year
in Hindi. The Academic Council said that the
medium of the school is English and the
examination medium is English and therefore,
h. is deemed to have not sat in that
examination and he “* removed from the
school.

SHRI M. P. BHARGAVA:

MR. CHAIRMAN:  Mr. Rajnarain.
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DR. TRIGUNA SEN: Sir, the ho«.
Member has asked 21 questions. I do not
know shorthand and I could not take down
notes and cannot answer all his questions. He
is still going on with more questions.
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SHRI ARJUN ARORA: Normally, the
Chair allows on, Member only one
supplementary question in case In is not the
questioner himself. Th» hon. Mr. Rajnarain
Singh, Leader of the S.S.P., has already asked,
according to the Minister, 24 questions. V is
he being allowed to put a 25th?

MR. CHAIRMAN: Because no an*, wer
has been given and the quest’ has not been
recognised because < contained too many
things.

SHRI ARJUN ARORA: In that case that
may be expunged from thf records, if you
have not recognised it as a question and if the
Minister has not recognised it as such.
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MR. CHAIRMAN: Iwill allow him to
put what he considers the moet important
question to which he wanta a rev™
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SHRI G. RAMACHANDRAN: Sir, may |
make a very humble submission to you as the
Chairman of the Rajya Sabha? And I do so in
all humility and I do not wish to cast the
slightest reflection on you for whom I have
the highest regard but the whole House is
witness day after day to your generosity
which results in a complete mockery of the
procedure during question time. (Interrup-
tions.)

SHRI BHUPESH GUPTA: Sir, on a point
of order. How can he make such
observations? It amounts to . . .

ot TromTIEY ¢ § qgar £ fr az
T a7g 1 fourd smm & o

SHRI A. P. CHATTERJEE; Thi* actually
amounts to a mockery of democracy.

MR. CHAIRMAN: I am very thankful to
you, Mr Ramachandran, for pointing that out.
I am fully conscious of the fact that
sometimes the procedure is not strictly
followed but I am doing it consciously in tht
interests of the well-being of this House.

SHRI G. RAMACHANDRAN: I bow to
you, Sir.
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SHRI . P, BHARGAVA:
Sir, 1T may he permitted to put the
record straight. This is one of my-
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questions in a series of questions which I have
been putting in this House and I repudiate th,
claim of Mr. Rajnarain that it is his question.

Oral Answer, [31 MAR. 1967] to Questions 1564
lection of research material. How many of
them have produced research papers so far, I
cannot say off-hand. Possibly, some of them
might have, some of them might not have. On
that point we shall have to ask thy
information from the institution.

SHRI M P. BHARGAVA: May be, but hi

L does mot anmea hor ay be, But IS SHRI A. P. CHATTERJEE: Sir, on a point

¢ does not appear here. of order. There is a specific question of Mr.
Bhargava, whether the Minister is willing to
set up a parliamentary committee to enquir*
into the affairs of this institution. He has not
answered that. Ca, he avoid answering it?
MR. CHAIRMAN: Please .SHRI A.
P. CHATTERIJEE:  He should answer that.

MR. CHAIRMAN: It was also his question.

Now may I know whether it is a fact that the
entir, expenses of this Institute are borne by the
Government and if that is a fact, whether any
steps have been taken to find out if the staff in
this Institute is in proportion to the work in the
Institute and whether it is also a fact that the
staff members have not been able to produce

one research paper so far?

SHRI BHAGWAT JHA AZAU: Sir, the
main source of finance  for this institution is
Government grant and the Government have
given this institution in 1964-65, Rs. 9.35
lakhs, in 1965-66, Rs. 12.63 lakhs, in 1966-67,
Rs. 7.9 lakhs and in 1967-68 we propose to
give Rs. 7 lakhs. It is true that the main
source of finance for this institution is
Government  grant tout up till now this
institution has got Rs. 27 lakhs from
outside, from Foundations from America,
Canada and Britain. As far as the strength of
the staff is concerned, it is 123 and the number
of students is 120.

SHRI M P. BHARGAVA: May
I know from the hon. Minister whether it is
also a fact that several persons connected with
this Institute have visited foreign countries at
the Institute expense and, if that is a fact, may
I know whether the Government would
consider the  desirability of appointing a

MR. CHAIRMAN; Please sit down. I
cannot ask him to do it till you sit down.

SHRI BHAGWAT JHA AZAD: There
are other remedies, leaving aside the
parliamentary ~ committee. This institution is
autonomous. As regards the expenditure if it
is pointed out that there is expenditure which
does not justify the work of the institution,
there are methods open  to the Government.
They can setup  * review committee, which
can go into the entire matter. Therefore, short
ofa parliamentary committee, if therpisa
certain demand, we would like to consider
ourselves as to what should be done.
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DR. TRIGUNA SEN: I hav heard
the viewpoints of hon. Mem bers on this
issue. I have read als< the note, from the
office. Question No 1 i that one gentleman
who wantec to appear for Ph.D. degree in
Hindi had been debarred to do so. No. 2 he
has been asked to repay perhaps Rs. 3,000 or
Rs. 4,000 which he got as scholarship from the
institution. Now, Sir, for the last twelve j tears.
I have desisted  Government's  interference
in the autonomy of universities, for which I
was not liked by many. Once we give
autonomy to a university, it is my wish and
desire that we never interfere with  the
autonomy of the vmiversity, though a
Member has suggested', since the
Government  gives cent per cent grant it
must control the Institute. That is
academically bad and 1 will not do it.
Secondly, the Ministry would like to
emphasise that education must be in the
mother tongue even at the highest level and for
that purpose we wish that all the languages
mus® be developed. I do not know why the—
is a condition—I have not seen. th, .
stitution of tha par-

to Questions 1566

ticular institution—that if one v. to submit his
papers i, Hindi, he is J not allowed to do so.
Without i fering with its autonomy, I give the
assurance to hon. Members that I will take up
this matter with the Governing Body and see
that the boy is not penalised, that he is not
asked to repay the money. These are things
which, by mutual discussion, I hi can be settled
without any order i | the Government, which I
hate. 1 ionot like to interfere with the
autonomy of the institution. A question
has been raised that the < I eminent of India i
paying cent cent money for the maintenance of
institution and so they must look intc its affairs.
There also I have got certain reservations. Yes,
the Government gives the money; after all,
it is public money, p'oor man's mo We should
see that they utilise properly. Since it is a,
institu which is deemed to be a university, 1 will
task the Chairman of the UGC Dr. D. S. Kothari,
to send a team study things, so that I can tell
Members openly what is inside. tf there is
anything wrong, surely »e will tell you
everything.

SHRI BHUPESH GUPTA: No<

some points have been answered an it is good.
And other aspect has not been answered.
Something has been said about the
management of the institute and it has been
stated by the hon. Minister that it gets funds from
the United States and they have influence in
conducting the administration of this institution.
May I know whether the attention of the
Minister has been drawn to the fact that out Mr.
Norman D. Pabner, whose name was prominent
in the CIA list, was lecturing in this institute
for the last four months?  Is he also aware tha'
Dr. Schlierecher, who was the Director of Asia
Foundation, was associating himself with this
institute and he spent near about six months
in this School? Finally, is he aware of the fact
that Mr. M. S. Venkata Ra-mani, the Head of
American Studies, is the Chief Organiser and
confident supporter of American interests, and
in that capacity he travels to the U.S.
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twic, , year, and does all kinds of things? May
J know whether a proper investigation will be
made into the affairs of this institute in order f
cleanse it of CIA and other agents who, in the
name of autonomy, ar-s digging into the
institute and distort its development and
growth and give it a particular orientation in
the direc_ lion of US policies?

Oral Answers

MR. CHAIRMAN: Ithink the
Minister has given the reply that the
UGCis being asked to enquire into

it.

DR. TRIGUNA SEN: I wish he gives me
the names, so that I can enquire. Surely if he
gives me tne names, [ will enquire into it.

MR. CHAIRMAN: Mr. Mani. He is a

member of the Board of this institute.

SHRI A. D. MANI: I happen to b, a
member of the Governing Body of this
institute and a Member of the Committee. So
also is the distinguished Member, Mr. M. C.
Setalvad. The other members are Mr.
Gajendra-gadkar, Mr. Rajeshwar Dayal, an
Officer of the Reserve Bank and Dr. P. S.
Lokanathan. I have to answer two questions.
The accounts are subject to regular scrutiny by
this Committee. Also one of the questions
asked was this. (Interruption) May I ask the
Minister whether it is not a fact that the
accounts of this institute for a number of years
and from its inception have shown no receipt
of any grant from the CIA, as has been alleged
on the floor of this House? You cannot defame
an institution which has been recognised as a
highly competent academic body all ove, the
world. These are all facts.

SHRI BHUPESH GUPTA: How many
Americans are there?

SHRI A. D. MANI: Mr. Rajeshwar Dayal
attends the meetings of the Governing Body

SHRI BHUPESH GUPTA: How-many
Americans are there?

[31 MAR.

1967] to Questions 1568
SHRI A. D. MANI: The External fairs
Ministry is  associated with it .

SHRI BHUPESH GUPTA: CIA.

SHRI A. D. MANI: As far as the student i
concerned, it is , very relevant point. The
student concerned accepted the medium of
instruction of this institute. H, submitted his
papers after

MR. CHAIRMAN: Please put a question.
You are giving answers,

SHRI A. D. MANI: Two questions-. My
first question is this. Is it not a fact that the
accounts of this institute are subject to the
most rigorous scrutiny by the Government of
India itself and the UGC and they do not
show any grant whatsoever from the time of
its inception from the CIA? It has received
some funds from foreign institutions,
(interruptions.)

DR. TRIGUNA SEN: The hon. Member
ha; asked certain questions. Some of his
friends have also askec: questions. I am very
happy thai Mr. Mani is a Member of the Gov-
erning Body of the institution, and he is better
suited to answer all these questions than I,
a newcomer . ..

MR. CHAIRMAN: He wants to know
whether the accounts are properly scrutinised
and whether thers have been any
contributions from the CIA.

DR. TRIGUNA SEN: We do no* know it.

SHRI S. S. MARISWAMY: May 1 know
whether it is a fact that thj* particular student
approached the university authorities to write
his examination paper in Hindi? He was
refused and he wa, told not to write in Hindi
because the accepted medium was
English. When the boy
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insisted that he would write in Hindi and then
wrote his examination paper in Hindi,
naturally, he failed because Hindi was not the
accepted medium. Then the matter took a
political turn. That is why there is so much of
hue and cry and a group ot people who ar, not
well disposed to some of the authorities in the
school are carrjjing on a campaign. I want to
know whether these facts are true or not.

MR. CHAIRMAN: We hav, taken more
than 4'5 minutes over three questions. Next
question. Next question.

PROF. SATYAVRATA  SIDDHAN-
TALANKAR:  Question No. 202.

SHRI RAJNARAIN: Sir. on a point of
order .
sraat qoen w@tfar o o e
waw T2 791 f'ur =
MR. CHAIRMAN: Please co-ope- j

rate with me. I have spent 45 minutes over three
questions.

SHRI S. S. MARISWAMY: Sir, I raised
two questions. You have not allowed the
Minister to answer, and the Minister was
prepared to answer me.

MR. CHAIRMAN: I thought you <
had made a comment.

SHRI S. S. MARISWAMY: I wanted to
know whether what I said was true or not.

MR. CHAIRMAN: What do you want to
say?

st ¥ gl o oama fer @
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SHRI BHAGWAT JHA AZAD: We have
replied. The Minister has said he will look

into all these matters. I think he should K:
given tim, to look into the matter.
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MR. CHAIRMAN: Mr. Siddhan-talankar.
PROF. SATYAVRATA SIDDHAN-

TALANKAR: I have put the question.

DEMAND FOB 'SIKH HOMELAND'

*202. PROF. SATYAVRATA SID-
DHANTALANKAR: t SHRI
RAJNARAIN: SHRI A. D.
MANX:

Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether it has come to Government's

knowledge that Master

fTh, question was actually asked 3n the

floor of the House by Prof. Satyavrata
Siddhantalankar.



